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S1. No. Name of Country Average Broadband speed (in Mbps)
10, South Africa 2.6
11. South Korea 23.6
12. Thailand 52
13. UK 9.9
14. USA 10.5

Comparison of Wireless Broadband Speed

S1. No. Name of Country Average Broadband speed (in Mbps)
1. Australia 4.6
2. Brazil 1.2
3. Canada 6.3
4. China 48
5. Germany 29
6. India 1.3
7. Japan 5.7
8. Malaysia 23
9. Russia 6.1
10, South Africa 1.7
11. South Korea 14.7
12. Thailand 2
13. UK 3.6
14. USA 55

Special audit of mobile operators on call drops

1330. SHRI DEVENDER GOUD T. Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether it is a fact that Government has ordered for special audit of mobile

operators on call drops, if so, the details thereof;
(b) the main reasons behind the huge call drops;

(c) the outcome of the meeting held recently between Secretary, Telecommuni-

cations and Mobile Telecom Service providers; and
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(d) the impact that call drops will have on the Digital India Programme?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): (a) Yes, Sir. The TERM Cells
(field unit of Department of Telecommunications) have been asked to take up the special
audit to assess the coverage/quality of service in Metro/ Capital Cities of all mobile

operators network in order to assess the gravity of problem of call drops.
(b) The main reasons behind the call drops are:
1.  Poor radio coverage :
a.  Non availability of sites may be due to acquisition problems;

b.  Scaling of sites by local authoritics/Resident Welfare Association

(RWA)/ Owners of land/building due to various issues;
¢.  Non-clearance of site by local authorities/Government agencies.

2. Radio interference due to unauthorized use of repeaters/ Wi-Max frequencies/
at international borders.

3.  Loading of available spectrum :
a.  Limited 3G spectrum with very high users;

b. Sites too close to each other in same band causes interference in
3G/4G.

4. Change in pattern of traffic :
a.  Exponential growth in data traffic due to more use of smart phones;
b.  Results in shrinkage of 3G/ 4G cell size.
5. Non availability of 24x7 power resulting in shutdown of sites.
6.  Poor RF optimization efforts.
7. Inadequate use of network maintenance tools of International standards.
8.  Inadequate investment in Network.

(c) The outcome of meeting held between Secretary, Telecommunications and
Mobile Telecom Service Providers on the issue of call drops have been outlined in the

press release dated 27 April 2015 as given in the Statement (See below).

(d) In the current scenario, though the smooth operation of data services using
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2G/3G mobile devices may be hampered, however, with the increase in broadband
penetration using fixed lines as well as broadband wireless access technologies, there

may not be any perceptible impact on Digital India Programme.

Statement
Press Information Bureau
Government of India

Ministry of Communications and Information Technology
Telecom Service Providers told to improve service and transparency
27-April-2015 16:25 IST

In recent times, several issues pertaining to Quality of Service (QoS) in Telecom
Networks all over the country, viz., frequent call drops, consequent inflated billing, non-
transparency in the billing have been raised in the Parliament including by way of Calling

Attention Motion, in various public forums as well as in the media.

To have a comprehensive review of the issues, a meeting of all the Telecom Service
Providers (TSPs) in the country was held today (27.04.2015) in the Department of
Telecommunications (DoT). The meeting was chaired by Shri Rakesh Garg, Secretary
(Telecom) & Chairman, Telecom Commission.

The Secretary (Telecom) briefed the Telecom Service Providers about the falling
perception in the public with regard to poor Quality of Telecom Services in the country
in general and with special emphasis on degrading Quality in Metros. It was indicated
to the TSPs that the public in general is highly dissatisfied with frequent and heavy
call drops during the calls throughout the day and not confined to peak calling hours
which shows poor quality of the telecom networks. The TSPs were also told about the
perception of the public that such call drops are deliberate attempts by the TSPs to have
multiple charging and consequent commercial gain. It was also noticed that the billing by
TSPs is not transparent and there are frequent changes in the package rates, contrary to
initial agreed upon package, without any consent of the customer. In case of international
roaming, TSPs do not have any warning system about the tariffs to be charged for various
applications, e.g., data download which result in many complaints of heavy charging of
the customer. There have been frequent complaints of charging even though the customer
has already disconnected or has not used the services of the TSPs.

The TSPs assured to look into the billing complaints on priority basis and set up a
transparent system to educate the customers about various tariffs being charged so that the

billing complaints are minimized. The TSPs also highlighted the delay in acquisition of
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new sites for additional towers because of fear of EMF radiation in the public, closure of
existing tower sites because of local bodies’ regulations and delay in getting permission

from local bodies for laying/repair of cables etc.

Secretary (Telecom) emphasized the need for utmost integrity of the billing system
and charging of the telecom customers and to bring in place a transparent and foolproof
billing mechanism with provisions for timely intimation and consent of the customer
to effect any changes in the tariff plan, especially in case of national and international
roaming. It was also emphasized that TSPs should take further steps to educate the public
about the stringent EMF norms being followed in India. It should be highlighted through
seminars and public meetings that there are no harmful effects of tower radiations. The
education material as well as seminars should also be conducted in vernacular languages.
To improve the quality of the network to reduce frequent call drops, it was emphasized that
the TSPs should optimize their RF network extensively in a regular and routine matter.
DoT has also written from time to time to various State Governments/Local Bodies to
facilitate the acquisition of tower sites, permissions for laying/repair of cables in line with
guidelines issued by the Department. The TSPs should also follow the guidelines issued
by local bodies in this regard. He emphasized that in no case these can become shield for
poor service in the public perception and all the TSPs should take all possible steps to

improve the quality of service and deal with customers’ complaints promptly.

All the TSPs assured to take all necessary measures to bring transparency in the
billing system and to improve the overall quality of telecom services in the shortest

possible time.
Telephone Advisory Committees

1331. SHRI BASAWARAJ PATIL: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a) how many Telephone Advisory Committees are there under the Ministry;
(b) whether all the District Advisory Committees are working as per norms; and
(c) the guidelines for their functioning?

THEMINISTER OF COMMUNICATIONSANDINFORMATIONTECHNOLOGY
(SHRIRAVI SHANKAR PRASAD) : (a) At present, there are 358 Telephone Advisory
Committees working under Department of Telecommunications (342 in Bharat Sanchar

Nigam Limited and 16 in Mahanagar Telephone Nigam Limited).

(b) Yes, Sir.



